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FACTORIES (AMENDMENT) 
BILL*

I v s k r t i o x  o r  N e w  S e c t i o n  9a

SHRI S. C. SAMANTA (Tamluk): i 
beg to move for leave to introduce a Bill 
further to amend the Factories Act.

MR. DEPUTY-SPEAKER : The ques­
tion is:

' ‘That leave be granted to introduce a
Bill further to amend the Factories Act,
1948.”

The motion was adopted.

SHRI S. C. SAMANTA : Sir, I intro­
duce the Bill.

IN DIAN POST OFFICE 
(AM ENDM ENT) BILL*

(Amendment o r  Sections 68 and 69)

SHRI S. C. SAMANTA (Tamluk): I 
beg to move for leave to introduce a Bill 
further to amend the Indian post Office Act, 
1898.

MR. DEPUTY-SPEAKER : The ques­
tion is :

“ That leave be granted to introduce a
Bill further to amend the Indan Post
Office Act, 1898.”

The motion was adopted.

SHRI S. C. SAMANTA : I introduce 
the Bill.

FILM INDUSTRY WORKERS 
BILL*

SHRI S. C, SAMANTA (Tamluk): Sir, 
I beg to move for leave to introduce a Bill 
to provide machinery for fixation of wages 
and for improvement of working conditions 
of workers in the Film Industry.

MR. DEPUTY SPEAKER : The ques­
tion is:

“That leave be granted to introduce a 
Bill to provide machinery for fixation 
of wages and for improvement of wor­
king conditions of workers in the Film 
Industry.”

The motion was adopted

SHRI S. C  SAMANTA : I introduce 
the Bill

CONSTITUTION (AM END­
MENT) BILL*

(A m e n d m e n t or A r t i c l e s  59,66, e t c . )

SHRI S. C. SAMANTA (Tamluk) : I 
beg to move for leave to introduce a Bill 
further to amend the Constitution of India.

MR. DEPUTY-SPEAKER : The ques­
tion is:

“That leave be granted to introduce a 
Bill further to amend the Constitution 
of India.”

The motion was adopted.

SHRI S. C. SAMANTA: I introduce 
the Bill.

MR. DEPUTY-SPEAKER : Shri A* K* 
Gopalan and Shri DasafftthaDeb are so t 
present here.
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